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o 2 |

IqASH B 3T IAHT Baag ARRAT g fArervr o ST ahar 2 |

I AT T AT 3T T IT-ATT (2) F el qeqq Irrerrrr gr oFar wr #s ot sraer

TH ATEGAAT & AT A ATAT qH 6 L@ T (T A TAT TTHRT 6 3T wAAT |

T
fag w57 % da T fSrer § NH33 & fh.41. 20.7 & 7.¥1.23.3 3 forw o7sie T ST aret §2=7 T2d
STTAT HLAAT Aigd S FT e @awor

=g &1 9 g S &1 7T g

EAT Y A €T A FTIRR || GRAFTTFR || S T &we IR ERT

Al (RIEIRERID) (FFT)
L1 ] 2 L3 4 | 5 | 6 |
(AT T AT =TE T |
[ =T 7T SETR (158) |
1 100 Forsfr i 0.03 (T) 0.0121408
12 1101 st [mfF== || 0.2098 (m) 0.0849049|
3 102 (st [mfF== ||  0.0785 (mw)| 0.0317685|
4 1103 st [mfF== || 0.0590569 (m) 0.0239)
5 104 Forsfr T 0.0469 (T3) 0.0189802
6 1046 [T = | 0.9148 () 0.3702145|
7 1047 (st o= || 0.1932 (mw)| 0.078187|
8 1048 st o= || 1.2514 (=) 0.5064346|
9 1049 T T 1.2788 (TA) 0.5175233
110 1105 |[Ffr [mf=r || 0.0541 ()| 0.021894|
11 11052 [Esas == | 05713 (mw)| 0.2312019|
12 11053 [EEsas == I 0.989 ()| 0.4002428|
13 1054 T T 0.0158 (T3) 0.0063942
14 |06 st [mfF=r ||  0.0719 (m=) 0.0290975|
15 107 Forsft T 0.0252 (T%) 0.0101983
16 12 Forsft T 0.0192 (T3) 0.0077701
17 13 Forsfi i 0.1001 (T4) 0.0405099
18 |[1348 [Esas == | 0.2313 ()| 0.0936058
19 1349 T T 1.7368 (T) 0.7028733
20 1351 T T 3.4968 (TA) 1.415136
21 1352 BEL TifieheaT 0.168 (T=%) 0.0679887
22 1374 [Esas == I 2,531 ()| 1.024282
23 1375 T THE 0.838 () 0.339134
24 1376 T T 0.0044 (T3) 0.0017807
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25 1377 BEl LD IETaEd 0.0864 (T=v) 0.0349656
6 |[1378 [REL o= || 0.2177 (mw) 0.088102
27 1379 Forsft e 0.24 (TAR) 0.0971267
28 138 Forsft i 0.0981 () 0.0397005
29 1380 Forsfi i 0.0573 () 0.023189
30 [[1381 [REL o= || 0.0014 () 0.0005666
31 14 IGEl e 0.016 (T#X) 0.0064751
32 141 Forsft i 0.2945 (T) 0.1191825
33 142 T T 0.4744 (T3R) 0.191987
134 1143 [EEx [mfrer || 0.2295 (m)| 0.0928774)
35 144 Forsft e 0.0879 () 0.0355726
136 1145 [EEsas == | 0.0958 (m)| 0.0387697|
137 146 (st o= || 0.47 ()| 0.1902064]
138 1477 [EEx [mfrr || 0.9116 ()| 0.3689195)
39 1478 Forsft e 0.4119 () 0.1666936
140 11479 [REL [mfF=r || 0.2701 () 0.109308|
141 1493 (st [mfF=r || 0.1418 (mw)| 0.0573857|
42 |[1404 st == || 0.0289 (mw) 0.0116957|
43 1496 Forsft e 0.0024 (T3) 0.0009713
l44 11499 [REL o= || 0.0837 () 0.0338729)
145 15 (st [mfF=r ||  0.1255 (mw)| 0.0507892|
46 |l150 [Easas = | 0.2224 (mw)| 0.0900041]
47 1500 Forsft e 0.667 () 0.2699312
l48 11501 [REL [ || 0.188 ()| 0.0760826|
l49 11502 (st [ || 0.4 ()| 0.1618778|
50 1503 Forsft e 0.2384 () 0.0964792
51 1504 BEl LD IETaEd 0.814 (T#%) 0.3294213
52 11505 (Frfr [mf=r || 0.3709 ()| 0.1501012)
53 1506 Forsft T 0.1374 (TAR) 0.055605
54 1507 BEl LD IETa kS 0.35 (=) 0.1416431
55 1514 Forsfi e 0.0024 () 0.0009713
56 ||1515 st o= || 0.0348 ()| 0.0140834
57 1516 Forsfr T 0.491 (TA) 0.198705
58 1517 [GEl LD T R 0.41 (T#X) 0.1659247
59 1518 Forsfi i 0.382 () 0.1545933
60 1519 Forsfr e 0.1699 () 0.0687576
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61 1520 Forsfi i 0.368 () 0.1489276
62  |[1521 [Esas = | 0.0158 () 0.0063942
63 1523 AT T 0.0017 (T3%) 0.000688
64 153 T T 0.1317 (T4) 0.0532983
65 154 Forsfi i 0.235 () 0.0951032
66 1155 [EEx [ofe || 0.143 (7%7))| 0.0578713
67 156 Forsft e 0.1425 (T3) 0.057669
68 157 T T 0.6222 () 0.2518009
69 158 T T 0.1094 () 0.0442736
170 1159 [EEx [mfrr || 0.3605 (m)| 0.1458924)
71 16 Forsft e 0.1218 () 0.0492918
72 1160 [REL [mfF=r || 0.3398 (m) 0.1375152|
73 161 (st o= || 0.273 (77| 0.1104816|
74 1162 st [ || 0.4945 ()| 0.2001214]
75 1626 IGELl TifieheaT 0.1018 (T#%) 0.0411979
76 11627 [REL [mfF=r ||  0.5318 () 0.2152168|
77 1628 (st [mfF=r ||  0.7235 (mw)| 0.2927964]
78 |l1629 st == || 1.037079 ()| 0.4197|
79 163 Forsft e 0.0106 (T3 0.0042898
180 11632 [REL [mfF== || 0.4033 () 0.1632133]
81 1633 [Esas == | 0.2382 (mw)| 0.0963982|
B2 |l165 st == || 0.1868 (mw) 0.0755969)
83 166 Forsfi i 0.1591 () 0.0643869
l84 1167 [REL = || 0.4537 () 0.1836099)
185 17 (st [mfF== || 0.0407 (mw)| 0.0164711]
86 172 IGEl LD T R 0.1092 (T=x) 0.0441926
87 18 Forsfi e 0.874 () 0.353703
88 119 [Easasat | | 0.6472 ()| 0.2619183)|
89 21 Forsfr T 0.1927 (=) 0.0157551
90 22 AT T 0.0037 () 0.0014974
91 223 [GEl LD T R 0.6452 (T=v) 0.2611089
l92 224 (Frfr [mfF=r || 0.6039 ()| 0.244395
93 225 IGEl e 0.5498 (T#v) 0.222501
94 226 GECAEA] EllER 0.4391 (T=X) 0.1777013
95 227 T e 0.086 () 0.0348037
96 229 AT T 1.0342 (T3%) 0.418535
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97 237 Forsfi i 0.0521 () 0.0210846
98 |24 [REL [ || 0.042 ()| 0.0169972
99 242 Forsft e 0.0395 () 0.0159854
100 |j243 Forsft i 0.0328 () 0.013274
101 |[244 Forsfi i 0.3029 () 0.122582
102 |[245 [REL o= || 0.9418 (mw) 0.3811412
103|246 Forsft e 0.1586 (TT) 0.0641845
104 |l247 Forsft i 0.4043 (T) 0.163618
105  |[249 T T 0.0046 () 0.0018616
106|250 [EEx [mfrer || 0.5851 ()| 0.2367867
107|262 Forsft e 0.0103 () 0.0041684
108 |[263 [REL [ || 0.183 (T 0.0740591]
109 |[264 (st [mfF=r || 0.4393 (mw)| 0.1777823]
110|265 [EEx [mfrr || 0.0358 ()| 0.0144881]
111 266 IGELl TifieheaT 0.0135 (T#%) 0.0054634
112|531 [EEsas == | 0.1383 ()| 0.0559692)
113 |92 (G2 = | 0.1285 (mw)| 0.0520032)
114 o3 [Easaiat [ERE | 0.2552 (mw)| 0.103278)|
115 |95 Forsft e 0.0172 (TaR) 0.0069607
116 |96 [REL [mfF== || 0.0533 (mw) 0.0215702|
117 |lo7 (st [mfF== ||  0.0968 ()| 0.0391744]
118 |08 [EEx [mfrr || 0.1087 ()| 0.0439903|
119 |99 Forsft e 0.1191 (TA) 0.0481991
| Total| 16.4216391|

intention to acquire such land.

section 3C of the said Act.

[T. &. NHAI/PIU-Munger/Mokama-Munger/LA/2024/3A]
g ™, ATeE

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 11th September, 2025

S.0. 4127(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH33 in the
stretch of land from Km. 20.7 to Km. 23.3 in the district of SHEIKHPURA in the state of BIHAR, hereby declares its

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
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Every such objection shall be made to the Competent Authority, namely, District Land Acquisition Officer

SHEIKHPURA in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or
disallow the objections.

final.

inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be

The land plans and other details of the land to be acquired under their notification are available and can be

Brief Description of the land to be acquired with or without structures falling NH33 in the stretch of land from Km.
20.7 to Km. 23.3 in the district of SHEIKHPURA in the state of BIHAR

|State: BIHAR

|| District: SHEIKHPURA

SI. No. ||Survey/Plot Number || Type of Land ||Nature of Land Area Area
(in Local Unit) (in Hectares)

s s ¢
[Taluk: Ghat Kusumbha |
[Village: Alapur (158) |
i 100 |[Private |Agriculture || 0.03 (Acre)| 0.0121408|
B 101 |[Private |Agriculture || 0.2098 (Acre)|| 0.0849049)
3 102 |[Private |Agriculture || 0.0785 (Acre)|| 0.0317683|
l4 103 |[Private |Agriculture || 0.0590569 (Acro)| 0.0239]
s [l104 |[Private |Agriculture || 0.0469 (Acre)|| 0.0189802|
l6 1046 |Government  |[BAKAST || 0.9148 (Acre)|| 0.3702145|
7 1047 |[Private |Agriculture || 0.1932 (Acre)|| 0.078187]
8 1048 |[Private |Agriculture || 12514 (Acre)|| 0.5064346|
lo |l1049 |Government  |[BAKAST || 12788 (Acre)|| 0.5175233]
l10 105 |[Private |Agriculture || 0.0541 (Acre)| 0.021894|
li1 1052 |Government  |[BAKAST || 0.5713 (Acre)|| 0.2312019)
12 1053 |Government  |[BAKAST || 0.989 (Acre)|| 0.4002428|
13 1054 |Government  |[BAKAST || 0.0158 (Acre)|| 0.0063942|
|14 |[106 |Private |Agriculture || 0.0719 (Acre)| 0.0290975]
|5 |[107 |Private |Agriculture || 0.0252 (Acro)|| 0.0101983)
li6 |12 |Private |Agriculture || 0.0192 (Acre)| 0.0077701]
|17 |13 |Private |Agriculture || 0.1001 (Acro)| 0.0405099)
|18 |[1348 |Government  |[BAKAST || 0.2313 (Acro)| 0.0936058]
|19 |[1349 |Government  |[BAKAST || 17368 (Acre)| 0.7028733)
20 |[1351 |Government  |[BAKAST || 3.4968 (Acro)|| 1.415136|
21 1352 |Private |Agriculture || 0.168 (Acre)| 0.0679887|
22 |[1374 |Government  |[BAKAST || 2.531 (Acre)| 1024282
23 111375 |Government  |[BAKAST || 0.838 (Acro)| 0.339134|
24 1376 Government BAKAST 0.0044 (Acre) 0.0017807
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25 1377 Private Agriculture 0.0864 (Acre) 0.0349656
26 11378 ([Private |Agriculture || 0.2177 (Acre)|| 0.088102)
7 11379 ([Private |Agriculture || 0.24 (Acre)| 0.0971267|
28 1138 ([Private |Agriculture || 0.0981 (Acre)| 0.0397003|
29 1380 ([Private |Agriculture || 0.0573 (Acre)|| 0.023189)]
30 1381 ([Private |Agriculture || 0.0014 (Acre)|| 0.0005666|
31 |14 ([Private |Agriculture || 0.016 (Acre)|| 0.0064751]
32 141 ([Private |Agriculture || 0.2945 (Acre)| 0.1191825|
33 142 |Government  |[BAKAST || 0.4744 (Acre)|| 0.191987|
34 1143 ([Private |Agriculture || 0.2295 (Acre)|| 0.0928774
135 ||144 |[Private |Agriculture || 0.0879 (Acre)|| 0.0355726|
36 1145 |Government  |[BAKAST || 0.0958 (Acre)|| 0.0387697]
37 |l146 |[Private |Agriculture || 0.47 (Acre)| 0.1902064|
138 1477 |[Private |Agriculture || 0.9116 (Acre)|| 0.3689195|
39 1478 |[Private |Agriculture || 0.4119 (Acre)|| 0.1666936|
l40 1479 |[Private |Agriculture || 0.2701 (Acre)|| 0.109308]
l41 11493 |[Private |Agriculture || 0.1418 (Acre)|| 0.0573857]
l42 ||1494 |[Private |Agriculture || 0.0289 (Acre)|| 0.0116957|
143 1496 |[Private |Agriculture || 0.0024 (Acre)| 0.0009713]
l44 |[1499 |[Private |Agriculture || 0.0837 (Acre)|| 0.0338729)
l4s IIE |[Private |Agriculture || 0.1255 (Acre)|| 0.0507892|
l46 [l150 |Government  |[BAKAST || 0.2224 (Acre)|| 0.0900041]
l47 1500 |[Private |Agriculture || 0.667 (Acre)|| 0.2699312]
l48 1501 |[Private |Agriculture || 0.188 (Acre)|| 0.0760826|
l49 1502 |[Private |Agriculture || 0.4 (Acre)|| 0.1618778|
150 1503 |[Private |Agriculture || 0.2384 (Acre)|| 0.0964792|
Is1 1504 |[Private |Agriculture || 0.814 (Acre)|| 0.3294213]
52 1505 |[Private |Agriculture || 0.3709 (Acre)|| 0.1501012]
153 |[1506 |Private |Agriculture || 0.1374 (Acro)| 0.055605|
|54 |[1507 |[Private |Agriculture || 0.35 (Acre)|| 0.1416431]
lss 1514 |[Private |Agriculture || 0.0024 (Acro)|| 0.0009713)
l56 |[1515 |Private |Agriculture || 0.0348 (Acro)|| 0.0140834|
157 |l1516 |Private |Agriculture || 0.491 (Acre)| 0.198705|
|58 1517 |Private |Agriculture || 0.41 (Acre)| 0.1659247|
159 1518 |Private |Agriculture || 0.382 (Acre)| 0.1545933)
|60 |l1519 |Private |Agriculture || 0.1699 (Acre)| 0.0687576|
l61 |[1520 |Private |Agriculture || 0.368 (Acre)| 0.1489276|
|62 [1521 |Government |[BAKAST || 0.0158 (Acre)| 0.0063942
|63 [1523 |Government |[BAKAST || 0.0017 (Acre)| 0.000688|
64 153 Government _ |[BAKAST 0.1317 (Acre) 0.0532983
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65 154 Private Agriculture 0.235 (Acre) 0.0951032
l66 1155 ([Private |Agriculture || 0.143 (Acre)|| 0.0578713]
l67 156 ([Private |Agriculture || 0.1425 (Acre)|| 0.057669)]
l68 157 |Government  |[BAKAST || 0.6222 (Acre)|| 0.2518009)
l69 158 |Government  |[BAKAST || 0.1094 (Acre)| 0.0442736|
170 159 ([Private |Agriculture || 0.3605 (Acre)|| 0.1458924]
71 |16 ([Private |Agriculture || 0.1218 (Acre)|| 0.0492918|
72 ll160 ([Private |Agriculture || 0.3398 (Acre)|| 0.1375152]
73 ll161 ([Private |Agriculture || 0.273 (Acre)|| 0.1104816|
|74 162 ([Private |Agriculture || 0.4945 (Acre)|| 0.2001214]
75 ll1626 |[Private |Agriculture || 0.1018 (Acre)|| 0.0411979)
76 ll1627 |[Private |Agriculture || 0.5318 (Acre)|| 0.2152165|
77 ll1628 |[Private |Agriculture || 0.7235 (Acre)|| 0.2927964|
78 ll1629 |[Private |Agriculture || 1.037079 (Acre)| 0.4197|
179 163 |[Private |Agriculture || 0.0106 (Acre)|| 0.0042898|
lso ll1632 |[Private |Agriculture || 0.4033 (Acre)|| 0.1632133]
ls1 1633 |Government  |[BAKAST || 0.2382 (Acre)|| 0.0963982|
ls2 165 |[Private |Agriculture || 0.1868 (Acre)|| 0.0755969)
l83 166 |[Private |Agriculture || 0.1591 (Acre)|| 0.0643869)
[s4 ll167 |[Private |Agriculture || 0.4537 (Acre)|| 0.1836099)
l8s 17 |[Private |Agriculture || 0.0407 (Acre)|| 0.0164711]
86 172 |[Private |Agriculture || 0.1092 (Acre)| 0.0441926|
87 |18 |[Private |Agriculture || 0.874 (Acre)|| 0.353703)
lss |19 |Government  |[BAKAST || 0.6472 (Acre)|| 0.2619183]
ls9 |21 |[Private |Agriculture || 0.1927 (Kattha )| 0.0157551]
oo ll22 |Government  |[BAKAST || 0.0037 (Acre)|| 0.0014974]
lo1 1223 |[Private |Agriculture || 0.6452 (Acre)|| 0.2611089)
o2 |l224 |[Private |Agriculture || 0.6039 (Acre)|| 0.244395]
103 |l225 |Private |Agriculture || 0.5498 (Acro)|| 0.222501]
|04 |l226 |Government ||BAK | 0.4391 (Acro)| 0.1777013)
los |l227 |Government  |[ROAD | 0.086 (Acre)| 0.0348037]
196 |[229 |Government  |[BAKAST || 10342 (Acre)| 0.418533]
o7 |[237 |Private |Agriculture || 0.0521 (Acre)| 0.0210846|
los |l241 |Private |Agriculture || 0.042 (Acre)| 0.0169972
9 |l242 |Private |Agriculture || 0.0395 (Acre)|| 0.0159854|
100 |l243 |Private |Agriculture || 0.0328 (Acro)| 0.013274
101 |[244 |Private |Agriculture || 0.3029 (Acro)|| 0.122582|
102 245 |Private |Agriculture || 0.9418 (Acre)| 0.3811412
103 246 |[Private |Agriculture || 0.1586 (Acre)| 0.0641845|
104 247 Private Agriculture 0.4043 (Acre) 0.163618
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105 249 Government BAKAST 0.0046 (Acre) 0.0018616
106 1250 ([Private |Agriculture || 0.5851 (Acre)| 0.2367867]
107 |l262 ([Private |Agriculture || 0.0103 (Acre)|| 0.0041684]
l108 |l263 ([Private |Agriculture || 0.183 (Acre)|| 0.0740591]
109 |l264 ([Private |Agriculture || 0.4393 (Acre)|| 0.1777823]
110 1265 ([Private |Agriculture || 0.0358 (Acre)|| 0.0144881|
i1 1266 ([Private |Agriculture || 0.0135 (Acre)|| 0.0054634]
112 lI531 |Government  |[BAKAST || 0.1383 (Acre)|| 0.0559692|
113 llo2 |Government  |[BAKAST || 0.1285 (Acre)|| 0.0520032|
114 193 |Government  |[BAKAST || 0.2552 (Acre)|| 0.103278]
li15 195 |[Private |Agriculture || 0.0172 (Acre)|| 0.0069607|
116 llos |[Private |Agriculture || 0.0533 (Acre)| 0.0215702|
117 llo7 |[Private |Agriculture || 0.0968 (Acre)|| 0.0391744]
118 llo8 |[Private |Agriculture || 0.1087 (Acre)|| 0.0439903]
119 llo9 |[Private |Agriculture || 0.1191 (Acre)|| 0.0481991]
| Total| 16.4216391]

[F. No. NHAI/PIU-Munger/Mokama-Munger/LA/2024/3A]
SHAIKH AMINKHAN, Director
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